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The Minister of Food and Aniciil- 
ture (Shrl Kldwai); (a) and (b). No 
wide scale enquiry into the cost of pro­
duction of rice under existing methods 
has so far been undertaken. Experi­
ments are being conducted, however, 
by the Government of India and by the 
Indian Council of Agricultural Re­
search to get more ijiformation about 
the economic asoects, as also other as­
pects. of the Japanese method of culti­
vation. The experiments will be car­
ried on both on research farms and on 
cultivators’ fields. It is known, how­
ever, that the practices recommended 
under the convenient name of “ the 
Japanese method of cultivation** arc 
sound practices and will result in in­
creased yields. Plots of paddy culti­
vated under this method have given 
yields exceeding 6,000 lbs. What the 
actual increase will be will depend on 
various factors such as the amount of 
fertiliser applied, how well the land is 
cultivated, how well the seed bed is 
manured, how good the seeds chosen 
are and so on.

Post Omoss in  TJ.P.

1020. Shrlmatl Kamlenda Mail Shah: 
Will the Minister of Commiiiiicatioiis
be pleased to state:

(a) the number of post offices
opened in Uttar Pradesh, district-wise 
in the years 1948-49, 1949-50 and
1951-52;

(b) the population per post office in 
U.P.; and

(r) the special postal arrangements 
made in the hilly areas of U.P. which 
have no motora.ble roads?

The Deputy Minister of Contmuiiica- 
tions (Shrl Raj Bahadur): (a) A state­
ment giving the information is attachod, 
[See Appendix VIII, annexure No. 52.]

(b) 11,093 in 1951-52.

(c) No special arrangement was 
made for any particular area, but a 
post office was opened if it iifatisfted 
the criterion of population of 2.000 or 
more and the permissible limit c f leas. 
A post office was also opened if a con­

tribution to cover the loss in excess of 
the permissible limit was forthcoming.

The number of post offices opened in 
the different hill areas is as follows:—

Dohra Garh- T^hri Almora Naini 
Dun wal Garh- tal

(Pauri) wal
(Dehra
Dun)

1947-48 1 Nil Nil
1948.49
1949-50
1950-61
1951-52

28
17

1
1

0 45 13
Nil II 6
l̂ 'il 2 Nil 
3 Nil 1

T o tal  25 53 59 20

In the case of Tehrl Garhwal, 8 post 
offices were opened under special condi­
tions. These were opened in 1948-49 
on the then State authorities agreeing 
to its own employees conveying the 
mails. When the State merged with 
the Uttar Pradesh, the Pradesh Govern­
ment agreed to offer Non-returnable 
Contribution so that the post offices 
might function within the permissible 
limit of loss.

M in im u m  W ages for M ica  M ines W orkers

1021. Pandit M. B. Bharfava: Will 
the Minister of Labour be pleased to 
state what is the scale of the mini­
mum wages- fixed for the labourers 
working in Mica Mines by the diffe­
rent States?

The Minister oY Labour (Shrl V. V.
Girl): The Governments of Ajmer, 
Bihar, Madras and Rajasthan have 
fixed minimum rates of wages under 
the Minimum Wages Act. 1948. The 
minimum wages fixed by them are 
shown in the Statement laid on the 
Table of the House. [See Appendix 
VTII, annexure No. 53.]
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The Demdj Minister of Oommuiil- 
(& ri BaJ Bahadur): (a)

Cities No. of Mobile Post 
Offloes

Delhi 1
Kanpur 2
Madras 1
Nagpur 1

(b) One; the route followed by the 
MobUe Post Office, Delhi 1b given in 
the statement, placed on the Table.

STATEMENT
TA$ rouU foUowed^^MobiUPoti 0 ^ *

Garage D 10-40
DolW O.P.O. A 15-42 

D 15.60
A 15-55 
D IM 5

rop  ]
D 16-55 Delhi R.M.

Lshori Qate A 17-05
D l 8-i0 To oloee mall bag

Oonnaagfai A i8-S0 for* Delhi Air B
Plaoe and deliver the
(^poeite D lB-50 same to Mail
Snowhite) Motor of Sohedulo

No. i5 (week 
daye) Solid. No, 7 
(Sundav) and Soh* 
edule No. I8 (P.O. 
HolidayB) at thii 
point at 18-45 
houra.

Qole Market A i9-00 
D 19-80

Nonh Afenue A l9-85 
D 19-50

South Avenue A 19-55 
D 20*10

Conttitution A aO-20 
Hoate D aO-40

I.B.O. Bxhibi- A aO-50 
tion D 2T-05

Delhi Air (W) A 2WB 
D 2l-a5

Delhi G.P.O. A Sl-50 
D 21-55

*op mibilB 
Delhi Air

To ipop 
from 
A Delhi R. M. S. 9 
To keep aoooun 
bag and other 
artioles ia the 
office 8tfe.

Oarage A ai-57




